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IN THE CENTRAL AOPHNISTRATIVE TRIBUfML
PRINCIPAL BENCH » NEW DELHI

e.A« 378/96

This the 28 the day of November, 1996.

H®J®BLE SHRI R.K, AHCCOA, FIEf®ER(A),

Shri NaV«S« Prasada Sarma
S/o Sh, N. Rama Seshaiah,
R/o 464, Rail Bhavan,
Neu Da lhi=.110001.

(None for the applicant)
Applicant,

Versus

1, The General flanaQer(Personnel)
S.C. Railway,
Secunderabad^SOO 371.

2. The General F1enager(Vigll3nce)
S, Railway,
Piadra8o.60D 003,

(Ncvie for the respondents)
Respondents,

ORDERf Ore l)

None has appeared from either aide even

second call. The applicant was not present c»i the-last

occasslon when the matter came up before the bench. The

applicant did not appear on two previous occassion as welx

before the Dy, Registrar,

In view of this position, 0,A# is dimissed for

default arid norvoprcsecution.

(R.K. AH


